HIGH COURT OF DELHI 1 NEW DELHI

No. 28 _/DHC/Gaz./G-1/V).£.2(2)/2010°
Dated, the 8™ March, 2010.°

_ Hon'ble the Acting Chiaf .Em,snu and Judges of this Court have been pleased 10 make the following
posting/transfer in the Delhi Higher Judicial Service with immediate effect:- : :  F 7

sl. | Name of Officer From 1 ~ To T District Remarks
No- , . : i to which ;
. ik ; allocated |
1. | Dr.T.R. Naval On return from - . Presiding Officer, East In a new court.
nnucﬂmﬁaz. .1 . Labour Court, ; :
| : xﬂﬂ—aﬂiggﬂ.
1. The Judicial Officer shall be under the contrel of thé District Judge of the District to which he has been
allocared. g _

2. Cases in sufficient number wilt be withdrawn from existing Labour Courts and assigned to Dr. T.R. Naval. *

. ‘BY ORDER OF THE COURT
s clf—
(R.K. GA IBA)
i . . _ —-maug gﬁ-gnﬂu
mamn. Z&. ﬁmfi WA.EUIﬂ\ﬁu_uu.\@-g_.m.u.—nu\ﬂbﬁo _ . : , dem.u... 8.3.2010

. Copy forwarded for information and necessary action to = .

_ The District judge-l-cum-Sessions judge, Tis Hazari Courts, Delht. ; _ o

The District ._:nmn.S.n...:...)nn_..mmmaE:u Judge |/C, East Distt,, Karkardooma Courts Complex, Delht.

The District Judge-iX-curm-Addi. gessions Judge 1/C,South-West Urﬂ..ui!.xo Courts Complex,New Delhi..
The District Judge-V-cum-Addl. Sessions Judge I/C, South District, patiala House Courts, New pelhi.

The District Judge-Vili-cum-Addl. Sessions ludge 1/C,North-West Distt, Rohini Courts Complex,N.Delhi.
The District Judge-1l -eum=Addl. smssions Judge 1/C, West District, Tis Hazari Courts, pelhi. .

The District Judge-ivV-cu m-Addi. Sessions Judge I/C, New Delhl Distt., Patiala House Courts, New Delhi.

Tha Nictrict judae-Vil-cum-Add .Sessions Judge i/ PZD«A-TmIan Distt,Karkardooma Courts Bﬁaigﬂugr
e L mleeelet Tie Hazari Courts, Delhi. :

oNOMp BN



